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In suppression of the previous office order No. CGPDTM-17031(11)/4/2021-CGTMR/84 
dated 17.08.2022, following officers in respect of 0 /o the CGPDTM, Patent Office, Trade Marks 
Registry, Patent Information System, Geographical Indication Registry and Copyright Office are 
appointed as First Appellate Authority (FAA) and Central Public Information Officer (CPIO) 
under ' the RTI Act, 2005 ' with immediate effect: 

Name of the Office Appellate Authority CPIO 
Office of the Controller Dr. Dinesh P. Patil, Deputy Shri Nilesh Patil, Examiner of 
General of Patents, Controller of Patents and Designs, Patents & Designs, CG Office, 
Designs and Trade Marks Head of Office (Technical) , CG Mumbai 
(CGPDTM) Office, Mumbai 
Trade Marks Registry, Smt. Clitty Shaju, Deputy Shri B. Rajamanickam, 
Mumbai ----· Registrar of Trade Marks & GI, ---ASSIStant Registrar of 

Head of Office TMR, Mumbai, Trademark & GI, TMR 
Mumbai 

Trade Marks Registry, Shri Vikas Punia, Sr. Examiner of Shri Anurag Hooda, Examiner 
Delhi Trade Marks & GI, Head of ofTM&GI, TMR, Delhi 

Office, TMR, Delhi 
Trade Marks Registry, Shri N. Babu, Deputy Registrar of Shri Mehul Kumar, Examiner 
Kolkata Trade Marks & GI, Head of ofTM&GI, TMR, Kolkata 

Office, Kolkata 
Trade Marks Registry, Smt. B. Kayalvizhi, Deputy Smt. Lalitha Rajaraman, 
Chennai Registrar of TM&GI, Head of Examiner of TM&GI, TMR, 

Office, Chennai Chennai 
Trade Marks Registry, Smt. Dipmala P. Mathapati, Smt. Agnita Banerjee, 
Ahmedabad Assistant Registrar of TM&GI, Examiner of TM&GI, TMR 

Head of Office, Ahmedabad Ahmedabad 
Copyright Office New,- E>r.-· --Prithpal Kaur, - Deputy -Sh:ri-ehirag, --Sr. Examiner of 
Delhi Registrar of TM&GI, Head of TM&GI, Copyright Office, 

Office, Copyright Office Delhi Delhi 
GIR, Chennai Shri Mohammad Habibullah, Smt. Rashida, Examiner of 

Assistant Registrar of TM&GI, TM&GI, GIR, Chennai 
Chennai 



RGNIIPM, Nagpur Shri Nirmalya Sinha, Joint Smt. Pooja Vishal Maulikar, 
Controller of Patents and Designs, Examiner of P&D, RGNIIPM, 
Head of Office, RGNIIPM, Nagpur 
Nagr>ur 

Patent Office, Kolkata Shri N. R. Meena, Sr. Joint Dr. Sudip Jyoti Sahu, Deputy 
- . ·- Controller of Patents and Designs, Controller ... of Patents - and 

Head of Office , Patent Office, Designs, Patent Office, Kolkata 
Kolkata 

Patent Office, New Delhi Shri N. K. Mohanty, Sr. Joint Shri Piyush Garg, Assistant 
Controller of Patents and Designs, Controller of Patents and 
Head of Office, Delhi Designs, Patent Office, Delhi 

Patent Office, Mumbai Shri Pinkesh Jain, Deputy Shri Nilesh Patil, Examiner of 
Controller Patents and Designs, Patents & Designs, Patent 
Head of Office, Mumbai Office, Mumbai 

Patent Office, Chennai Shri c. N. Shashidhara, Joint Dr. v. Parimalavarshini, 
Controller Patents and Designs, Assistant Controller of Patents 
Head of Office, Chennai and Designs, Patent Office, 

Chennai 

2. Besides above, Shri Nilesh Patil, Examiner of Patents & Designs, Patent Office, Mumbai 
shall function as Nodal Central Public Information Officer for RTI matters. The Nodal CPIO for 
RTI shail receive RT(appfications/appeals addressed- to- th-e office of the CGPDTM ~d-forwMd 
the same to the concerned CPIOs/F AAs in the respective branches of the office. The Nodal CPIO 
shall be also responsible for preparing all reports on RTI and forwarding to DPIIT, preparing Suo 
Moto disclosure prescribed under Section - 4 ofRTI Act and getting the same audited. 

This issues with the approval of the Controller General of Patents, Designs and Trade 
Marks. 

To, 
1. All Concerned Officers 

~ 
(Kamal Singh Goondli) 

Joint Controller of Patent and Designs 
0 /o. CGPDTM 

2. The Head of Office-;T-ra:de Marks-Registry, Mumbai; New Delhi, K:otkata-;Chennahnd 
Ahmedabad 

3. The Head of Office, Patent Office, Mumbai, New Delhi, Kolkata and Chennai 
4. The Head of Office, RGNIIPM, Nagpur 
5. The Head of Office, Copyright Office, New Delhi 

Copy to: 
1. IT Section- for uploading on the official website 
2. Officer Order file 
3. Guard file 
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OFFICE ORDER

In pursuance of Para 3 of the Office Order no. CGPDTM-17031(11)/4/2021'-

CGTMR/84 datecl 77-08-2022 of the Office of the Controller General of Patents,

Designs & Trade Marks, Shri Pradip Kumar Sur, Stenographer Grade I of this office

is hereby appointed as Central Assistant Public lnformation Officer (CAPIO) under

'The RTI Act, 2005' in respect of The Patent Office Kolkata with immediate effect.

5. C-r..=++-6-9.- -eY1
(Dr. Sukanya Chattopadhyay)

Dy. Controller of Patents & Designs
& Head of Office

To
L. The concerned officer.
2. The Director, Office of the CGPDTM.

Copy to:
1. IT Section - for uploading on the official website.
2. Office Order File.
3. Guard File.







CGPDTM-17031(11)/10/2022-COD/ Oi 
Government of India 

Ministry of Commerce & Industry 
Department for Promotion of Industry & Internal Trade 

0/o the CGPDTM & Registrar of Copyrights 
Copyright Office 

OFFICE ORDER 

Boudhik Sampada Bhawan, 
Plot No-32, Sec-14 Dwarka, 

New Delhi-110078 
Date: 22/08/2022 

This is in compliance with the CGPDTM Office Ordered vide No. CGPDTM-
17031(11)/4/20212-CGTMR/84 dated 17.08.2022 to authorize for appointing t he CAPIO under the 
RTI, Act 2005 for the respective offices of the CGPDTM. It is, therefore, order that Shri Dheeresh, 
Examiner of Trade Marks & Gl is appointed as CAPIO for the Copyright Office, New Delhi with 
immediate effect, to function as per the provisions of the RTI Act, 2005. The above responsibility of 
the CAPIO shall be the additional duty beside his regular work assigned to him. 

~~v. 

To, 
Shri Dheeresh, Examiner of Trade Marks & Gl, New Delhi 

Copy:-

1) The Director, 0/o CGPDTM, Mumbai. 

(Dr. Prithpal Kaur Sidhu) 
Deputy Registrar of Copyrights 

Head of Office 

~. fit~ Cf)R ~~ 
Dr. Prith.pal Kaur Sidhu 
~ 1A1JY /Head of Office 

~~/Copyright Office 
~~/New Delhi 

2) Shri Chi rag, Sr. Examiner of Trade Marks & Gl, CPIO, Copyright Office, New Delhi. 
3) Guard File 
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OFFICE ORDER

24th August, 2022

As directed by Office of Controller General of Patent, Designs & Trade Marks vide office

order No.CGPDTM-17031 (II )/4/2021-CGTMR/84 dated 17.08.2022 Shri Hariharan K,

Stenographer Grade-l is hereby appointed as Central Assistant Public Information Officer in respect

of Trade Marks Registry, Ahmedabadwith immediate effect.

A ";yk\~'\P '>

~r~
Asst. Registrar of Trade Marks

Head of Office.

To,

I. Shri Hariharan K
Trade Marks Registry,
Ahmedabad.

2. The Head of Office, Trade Marks Registry, Mumbai, New Delhi, Kolkatta and Chennai

Copy to:

~ section - for uploading on the official website
2. Central Public Information Officer, TMR, Ahmedabad
3. Officer Order file
4. Guard file




